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THE MINISTER OF COMMUNI-
CATIONS (SHRI H N. BAHU-
GUNA): (a) Coaxial cable system has
been extended from Coimbatore to
Ernakulam and Trivandrum. Equip-
ment stallation required for introdu.
cing subscribers trunk dialling has also
been completed at Kottayam, Allappey
and Quilon. Similar installations at
Ernakulam and Trivandrum are in
progress. Trunk automatic exchange
(TAX) equipment for Ernakulam has
been received, and is due to be install-
ed. TAX equipment for Trivandrum
has also been ordered and is under
supply Microwave link between Kotta-
yam and Alleppey is under installation.

(b) Yes, Sir.

(¢) Equipment for STD at Trivan-
drum has been arranged and is expect-
ed to be ready in three month’s time.
STD is likely to be mtroduced on the
routes Trivandrum-Kottayam and Tri-
vandrum-Quilon early in 1973. The
construction of building at Alleppey
and erection of towers at Alleppey and
Kottayam are being expedited. Micro-
and erection of towers at Alleppey and
Koltagam is expected to be commis-
sioned in 1973-74, On- completion,
STD between Alleppey and Kottayam
will be introduced. Installation work at
Ernakulam is being expedited. Subscri-
bers’ trunk dialling on the routes Erna-
kulam-Kottayam and Emakulam-Tri-
vandrum are expected to be introduced
in 1974.75,

Trunk Automatic exchanges to link
Ermakulam and Trivandrum to Madras
are expected to be put into service
during 1974-75 and 1975-76.

Kerala Private Colleges (Payment of
Salaries) Bill, 1972

1491, SHRI VAYALAR RAVI:
Will the Minister of HOME AFFAIRS
‘be pleased to state:

(a) whether the Kerala Private Col-
leges (Payment of Salaries) Bill, 1972
is pending for concurrence in the Minis-
try of Home Affairs; and

(b) if so, the reasons for delay in
decision and the time by which a final
decision is to be expected ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b).

AUGUST 9, 1972
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Approval to the Bill was communicated
to the State Government on the 24th
June, 1972.
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